FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RAINBOW INFRABUILD PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

RAINBOW INFRABUILD PRIVATE
LIMITED

Date of incorporation of corporate debtor

23/12/2010

Authority under which corporate debtor is
incorporated / registered

RoC-Ahmedabad, Gujarat

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U21098GJ2010PTC063364

Address of the registered office and
principal office (if any) of corporate debtor

Registered Office
Tenth Floor, 1022, Sakar 9, Nr Old Reserve

Bank, Opp Times of India, Ashram Road,
Ahmedabad 380009

Insolvency commencement date in respect
of corporate debtor

09/11/2023 (Order Received on 10/11/2023)

Estimated date of closure of insolvency
resolution process

06/05/2024

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Janak Jagjivan Shah
IBBI/TPA-001/IP-P-02626/2022-2023/14085

Address and e-mail of the interim resolution
professional, as registered with the Board

201, Kamdhenu Complex,

Nr Toran Dining Hall, Opp Sales India
Income Tax,

Ashram Road, Ahmedabad 380009
Email: iprvcajanakshah@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

201, Kamdhenu Complex,

Nr Toran Dining Hall, Opp Sales India
Income Tax,

Ashram Road, Ahmedabad 380009

Email: cirp.rainbowinfrabuild@gmail.com

11.

Last date for submission of claims

24/11/2023

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Relevant forms are available on
https://ibbi.gov.in/en/home/downloads
or can be requested on
cirp.rainbowinfrabuild @gmail.com




Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of Rainbow Infrabuild Private
Limited on 09/11/2023. (Order Received on 10/1 1/2023)

The creditors of Rainbow Infrabuild Private Limited, are hereby called upon to submit their

claims with proof on or before 24/11/2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.{

Janak Jagjivan Shah

Interim Resolution Professional

in the matter of Rainbow Infrabuild Private Limited
IBBI/IPA-001/IP-P-02626/2022-2023/14085

AFA Valid Till: 14/05/2024

Date: 11/11/2023
Place: Ahmedabad
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THNR RETAIL LIMITED
CB ; LEZ320GI0 2PLCOT 30T
Address; Godown Moo 1, 2341 +23402, FP-ESE, Sadachey Kanto, B Bajy) Prooess,
Maral Chokdi, Mara! Ahmedabad - 352405

alatement of Sandsbone Unavdited financial resulls for the guaner and hall year ended 300831023
[T In Lakhs axcapt EPS)
Quarter | Yeartn [Comesponding Thraa
ut i Endingon |  Dale Monte Erded in
Nl Eiariciian O - i | P Yoo
J.08. 2003 | 30092013 092002
1 | Tatal incoena 23475 Bl es 106008
2 |Met Profit for the period {before Tax, Excepfional
andior E xirsandinary ilems,) 4805 okt 11.50
3 | et Prafil for the period bafora Tax, (afar Exceptional
andfor Exlrardinary lens) 48.05 ohh) .50
4 | Wet Profit for the period afler tax {after Excepfional
anfor Exlraandinary e 4845 «41.21 B.0&
5 | Talal Compretensiva income for the paiod (after Tax) | -48.45 4121 .08
& | Equily Share Capilal Z2800.68 | ZB0CLES 213150
T |FaceValue of Equity Share Capilal 1.00 1.00 1.00
& | Eamings Par Share (Basic / Diuted) 005 .04 .o

HOTE: Thee abowe i5 &0 extrac] of the detaled farvad of Quarkedy ard Hall Yesrly Finarcial Resuts ed
with the Stock Exchanges undar Reguistion 33 of the SEBI |LODR) Regulations, 2015, The ful famat of
e Quarledy and Hal Yeady Firancal Resdls ae saulable on he S3ock Exchange wibsile ie
wivw.baeindia.com endan Company wabsite e tips:faves. Tnmetailtd.inf

For, THR Retall Limited

S0

Tarachand Gangasahay Agrawal

Placa : Ahmeadabad Managing Direcior
Date 10172021 DdN; B0E65R15

HAogd i ailg dfeban | Dasturwad Branch : Mr. F N Tower,

HINDUSTAN UNILEVER LIMITED

(Formerly Hindustan Lever lelted)

reported as Iost/mlsplaced and the Company |ntends to issue dupllcate
certificates in lieu thereof, in due course.

Any Person who has a valid claim on the said shares should lodge such
claim with the Company at its Reglstered Office wrthrn 15 days hereof
-Name-of-the Folio
Shareholder No.

ALLZI9791/V

(Rs 1/4.v)
220

Chandrikaben Niranjan Patel
Tapanbhai Niranjan Patel

Flace : Ahmedabad

1246708210

T-11-20295

HINDUSTAN UNILEVER LIMITED

(Formerly Hindustan Lever Limited)

reported as Iost/mlsplaced and the Company mtends to issue duplicate
certificates in lieu thereof, in due course.

Any Person who has a valid claim on the said shares should lodge such
claim with the Company at its Registered Office within 15 days hereof.
Nameofthe Folto ] —Distinctive
Shareholder No. No.(s)

"HCLT606533 7T736T6T-
71736660

(Rs.A1v)
500

No.(s)
5081223

Anjali Pradip Khandwalla
(Deceased)

VAXTEX COTFAE LIMITED
G LS1105GI2005PLCTTERI0
Address: JLG |GF to 41ih Flocr) Tejendra Arcade Nr, Garqifarai Ml Compound
M, Riakhial Char Rasla Rakel, shmedabad, Abvnadabad Oy, Gugral, Inda, 350023
1902023

{7 In Lakhs except EFS)

Sfatement of Blandalone Unaudited financial resuls for the guarter and hall year ended 3

Quarer | Yearto | Cormsponding
5 . Erding aai Dale  |Three Monlhs Ended
Mo Eaiciae Figures | in the Previous Year
30.08.2023 | 30.09.20%3 .m0
1 | Toal ncome 41154 150062 1843.75
2| Hel Profil for the perod (before Fax, Excepionsl
andior Exiracrdinaryilemes) 4.1 07 9.64
3 [ Wit Prafil for the period bafone Tax, (afer Exceplional
andior Extracedinary items) an SG.07 0.64
4 | Met Preofit for the percd afler ta jafter Exceplons
andior Exiraandinary ilemes) 6491 44,30 464
5 | Tal Gompreharsive incom for the pariod (afler Tan) | 681 4410 984
& | Equity Share Capilal 153752 | 183TA2 1003.52
¥ | Facavalue of Bquity Share Capial 1.00 1.06 1.00
& | Earrings Per Share (Basic) 0004 02 .02
F:lm-rm Pt Sh.m: {Dluled) 0. 0.0 0, [l.e

'|'-II‘I'I':|1'EI :~:|:r:|-= Elu:harmu-r:lurﬁ-;gul;rlsznﬁo‘ﬂ'-aEEEI I'I_C'DF!:IH:-Bgulalli:na E'III15 Tha [ullﬁxmal of
te Quaredy and Haelf Yaardy Financial Resuts are awailabla on the Sswock Exchange websils
I.e ez weaw nseindia.cam/ ard on Company wabisibe L e hitps ivasteacetiabibd comd

For, Variex Cotfab Lemibed

S0

Blithles himumar Agrawal
Place - Ahmedabad Managing Director
Dabe : IH172023 D8 4ERG4D

Hezo dis wilg diz3e
H=m dw 3 gfEn

Dasturwad Branch : Nr. F N Tower,
Opp. Tata High Schoeal Road,
CENTRAL BANK OF INDVA | Madhubani Cobony, Dasturwad, Navsari.

THE SECURITY INTEREST ENFORCEMENT RULES 2002 RULE & {1)

POSSESSION NOTIGE [For Immavable Property|

Whereas, The undersigned baing the awthorizad officer of tha Gentral Bank of
India, Dasturwad Branch under the Securitizativn and Reconstruction of Firancial
Assets and Enforcement of Security Interest Act 2002 (54 of 20021 and in exercise of
powers conferred under Secton 13012}, 1302} read vath rule 3 of the Security Interest
{Enfarcerment) Hules, 2002 isswed a damand notics datad 11.08.2023 calling wpan the
Mr. Ilyas Mahehubbhai Ghasura, Mrs. Nafiza llyas Ghasura, Mr. Mohamedyunus
Gulamhussain Shaikh (Guarantor) to repay the amount mentioned in the nofice heng
Rs. 12, 77,210/ {Rupees: Twehve Lakh Seventy Seven Thousand Two Hundred Ten
Only] with interest due therean wathin 60 days from the date of racept of tha said
notica,

The Barrower having failed to repay the amount, notice is hereby given to the
Borrower/ Guaramtor and the public in general that the undersigned has taken Symbolic
Possession of the proparty described herein balow in exercise af powears conferrad on
him under Sub-Section (4) of Section 13 of Act read with rule 8 of tha secusity interast
Enfarcernent Rules 2002 on this 9 day of November of the year 2023.

The Borraweer [/ Guarantor v paricular and the pubSc in general iz heseby
caufioned nat fo deal with the progarty and amy dealings wth tha proparty will be
subjact ta the charge of the Central Bank of India, Dastwrwad Branch for an amaunt
Rz, 1277210/~ (Rupeas: Twelve Lakh Seventy Seven Thousand Two Hundred Ten
Only] and interest & other charges thereon with effect from (Armount deposited after
issuing of dermand notica U/Saction 1342] has givan effect)

“The Bprrawear's attention is mwited to provisien of sub-saction |8 of saction 13 of
the Act, inrespact of time available, to redeem the secured assets,”

DESCRIPTION OF IMMOVABLE PROPERTY

Owener of Property : Mr. ivas Mahebubbhai Ghasura end Mrs, Nefisa ibvas Ghasura,

Revenue Survey Mo, 23/Paiki Mon-Agricuttural Plot Mo, 296, Khata No, 296, Mo, 1272,
Adm 41.91 3g.Mtr + Commen Rosd Adm 20 Sq.br + Comman Plot Adm B.00
S0.Mir- Total Adm. §9.91 Sq. Mir. Under Canstruction Thereupon Situatad at Twin Crty-
4. Villege: Tankeli, Tal: Jalglpare, Dist: Mavsari, Bounded by - Morth ; Plot Mo, 297,

@ e A 3w i | Opp. Tata High School Road, Place - Ahmedabad Date - 11-11-2023 Sauth : Plot No. 795, East : 10,50 Meter Internal Road, West : Plot No. 303,
CENTRAL BANK OF INDYA | Madhubani Colony, Dastunwad, Navsari, Form No. INC-26 Date - 09.11.2023 Authorised Dfficer,
THE SECURITY INTEREST ENFORCEMENT RULES 2002 RULE 8 (1) [Pursuant 1o rule 30 of the Companies [Incorparation) Rules, 2014] Place : Surat Central Bank of India
POSSESSION NOTICE  {For Immovable Property) Advertisement to be published in the newspaper for change of registerad
Whereas, The undersigned being the authorized officer of the Central Bank of |  SHARANAM INFRAPROJECT AND TRADING LIMITED office of the company from one state to another
India, Dasturwad Branch under the Secunteation and Keconstruction of Financial CIN : L45201GJ1992PLC093662 BEFORE THE CENTRAL GOVERMMENT
Assets and Enforcement of Security Interest Act 2002 (54 of 200@| and in exercise of Address: 313, Earth Arise, Nr YM.C.A Ciub, 5. G. Rioad, Makarba, Veialpur, Ahmedabad - 380 051 OFFICE OF REGIOMNAL DIRECTOR, NORTH WESTERN REGION
powers conferred under Section 13{12), 1342) read with rule 3 of the Security Interest EXTRACT OF STANDALONE UNAUDITED FIHGIAL RESULTS MINISTRY OF CORPORATE AFFAIRS EUJARAE |I:A|I:1 I.;Iﬁl?llﬁ EEI:IIELE EFIEI.EE LIMITED
Mr. RanjitSingh Uddhamsingh Bhatteja (Barrower|, Mrs. Kulwantkor Ranjitsingh | | {? In Lakh, except EPS) Naranpura, Ahmedabad, Gujarat - 380013 9o Uince . FIoL G dua, Sanie-Valsarnoan, oanie), Landninagar -
Bhatteja |Co-Borroweer), Mr. Anil Uddhamsingh Bhatteja, (Co-Borrower]. Mr. g [ Quarter | Yearto cﬁ}ﬁ;‘jﬁﬁ&.},ﬁ'i in the matter of sub-section (4) of Section 13 of Companies Act. 2013 EXTRACT OF UNAUDITED FINANCIAL RESULTS FEIR THEI
Jagdish Udhamsingh Bhatteja (Co-Borrower), Mr. Kamal UddhamSingh Bhatteja | |4 Ending = Date |Months Ended in and clause [a) of sub-rule (5) of rule 30 of the Companies QUARTER ENDED 30TH SEPTEMBER, 2023 (Rs. in Lakhs)
{Co-Borrowrer), Mr. Guromukh Kishanchand Bhatteja |Guarantor) to repay the Particulars on Figures |the previous year (Incorperation} Rules, 2014 =T Quarter | Correspendiag | Previous
amaunt mentioned in the notice being Rs. 76,256,188/~ (Rupees : Seventy Six Lakh ANdEa0es 3iNdi0EE dniparoa? AND Mo Particulars ended Cparterended | Year endad
Twenty Six Thousand One Hundred Forty Eight Only] with interest due therean 1 | Total Revenue 0 0 0 In the matter of Tridiva Ventures Private Limited I0igaaead | 1000972022 ) 31103203
weithan B0 days fram the darenlrecap’rnfthesaid notice. - . 2 | Net Profit for the period (before Tax, (CIN: U17100GJ1979PTCOD3314) having Its registered office at Unaudited | Unudited Audited
The Borrewer having faded to repay the amount, notice is hereby given to the Exceplional and'or Extraordinany items) 08 | 1720 4,03 304, Shoppers Plaza-V, Governmeant Servanis Co-0Op. Housing Sociaty 1 Total Incoma fram Oparations TGZ.94 732.75 | 3924.09
Borrower / Guarantor and the public in ganeral that the undersigned has taken 3 | Nat Prafit for the period before Tax, (after Limited, Opp. Muncipal Market, C.G. Road, Ahmedabad - 330009 2 Net Profit [ {Loss) for the period
Symbolic Possession of the property described herein below in exercise of powers Exceplional and/or Extraordinary items) S08 | -17.20 403 A Company Incoparated under the Companies Act, 2013 (before tax, exceplional and/or
conferred on him under Sub-Saction (4) of Saction 13 of Act read with rula 8 of the 4 | Net Prafit for the period afler tax (after Molice is hereby given to the Ganeral Public thal the company proposes to Ettra{:'rdlnary' item) . 6.99 23.68 127.80
security interest Enforcement Rules 2002 on this 9° day of November of the year Exceptional andior Extraordinary items) £.08 | -17.20 4.03 make an application to the Central Government under section 13 of the | |3 NetProfil /{Loss) for the periad
2023. 5 | Total Comprehensive incoms for Companies Act, 2013 seeking confirmation of alteration of the Memorandum before tax (after Exceptional
The Bomower / Guarantor in particular and the public in general is hereby the period (after Tax) £0B | 4720 403 of Association of the Company in terms of lhe special resclution passed at and [ or !EI_“E"-"'“:“I" ary itams) 6.99 23.68 127.80
cautioned not to deal with the property and anvy dealings with the property will be § | Equity Share Capital 500.01 | 500.01 500.01 the Extra Ordinary Genaral Meeting held on Menday, the Z’rﬂtll October, 2023, 4 Net f'rﬂf": / “-'-'-'3‘__5.' for the periag
Rs. 76,26,148/- (Rupees: Seventy Six Lakh Twenty Six Thousand One Hundred 9 | Eamings Per Share (Basic | Diluted) o0.m 034 0.0 the State of Eu]”_m to I'I“m bai in the State of Maharashtra®. 5 ?I'ﬂt | Er x E:r i EIIII L, f G : '
Farty Eiht Only) and interest & other charges thereon with effct fram {Amount | ot The above s an exiratofhe detaled Torrat of Quariy Fvancil Resuls e wili| | Y Person whose interest s ikely to be affected by the proposed change | 19 |8 EORBTRIEEERE, CEOME 100
deposited efter issuing of demand notice U/Section 13(2) has given effect) the Stock Exchanoss wder Reaulation 32 of the: SEB| (LODR) Requlalions. 2015, The full of the registered office of the company may deliver either on the MCA-I1 F : I,F]' it e
" | (T ge ed \ Reg ortal (www.mca.gov.in) by filling investar complaint form or cause to for the pariod {after Lax) and Other
The Barrowrer's attention is mvited to provision nfsub-mthm:iﬂl ol saction 13 | | formatof the Quarterly and hall Yearly Financial Resulls are available on the Stock Exchange EE ik e m;j iy mgm{md 9@51 ol his | hEE shinctions supportad Comprehensive Income (affer tax)] 5.90 19.99 | 102.73
of the Act, inrespect of time available, to redeem the secured assets, wabsite .2, www.bseindia com and Company website i.E.nw#.s_haranamin.‘ra.uo.in o by an affidavil stating the nature of his / her interest and grounds of | |6 Paid up Equity Share Capital 540 45 540 45 540 45
DESCRIPTION OF IMMOVAELE PROPERTY For, Sharnam Infraproject and Trading '-'F"g;rﬂ appasition, if any, to the Regional Directar, North Western Region, Ministry II] gﬂﬁﬁ‘f? (err:’:le|ng_re'raluatumresene] e -— | 1471.26
Dwner of Progarty : Mr. RanptSingh Uddhamsmgh Bhatteg, Mrs. Kubwantkor ) i ol of Carporate Alfairs alr_lhe address mention herein above within fourteen acurilies Pramium Account N - —
Ranjtsingh Bhatteja, Description of Property : Navsari R.S, No. 210, T.% Scheme No, Date: 09.11.2023 Jigneshkmar Farshﬂmnr:g;i?émg:ﬁ days of l;hr:1 date of publication of this natice with a copy to the applicant | |4 Debt Equity Ratie —_— — S
3, FP No. 112, City Survey Tika No. 48, City Survey No. 4478, 4479 + 4480, 4481 | Place: Ahmedabad DIN: 07784782 company af its registered office at the address mentioned above 10 Earnings II:’er Share o
Paiki, Nan-Agricultural baaring Snehsagar Saciety Paiki Plot Mo, 85 Paiki, Sub-Fiat No, For and on behalf of o (of d“j.- 10/ FF’“"J \tor “,‘(‘.‘"“”'"9
BE/A, Adm 119,23 Sg.Meter + Comman Plot and Common Road Adm. 48.16 Sq. . Tridiva Ventures Private Limited arénrgc-:rnrmue SpseRiian) 0.11 037 {60
Meter - Total 168.43 Sg.Meter Along With Construction Thereupon Adm 2750 5q.feet Date 11142023 . Gautam AEI‘I!:III:. Raut L Dll-uI&l:I a.11 047 1.90
l.e. 255,57 Sq. Meter bearing Navsari Municipal Ward No. 12, House No. 130472, ndianexpress.com Place | Ahmedabad Director - DIN : 09261761 ' : :
Sarial Mo, 1331/2 Situated at Sindhi Camg, Mavsari. Bounded by = Marth : Plot No, Mate : (1) The above is an extract of the delailed financial results for the
747, South: Fiot No. 235, East: 10.50 Meter Intemal Road, West : Flot No. 303, =sacond Quarter ended 30th September, 2023 filed with the Stock Exchange
pursuant to regukation 33 of the SEEBI (Listing Obligation and Disclosure
Date : 09.11.2023 Authorised 'D'Hm Requirements] Regulations, 2015, The full farmat of the same are available
Place : Surat Central Bank of India gn the website of the Siock Exchange at www.bseindia.com and
www.nseindia.com and alse on the Company's web site at www.griltarp.com
it d% (17) union mank For. Gujarat Raffia Industries Limited
q,.,;:""j. E.EE":;-: Place : Santej sd/- Pradeep Bhutoria
Stressed Assot Management Branch - Date : 111172023 Manaﬂ Director - DIM : 00284808
First Floor, Rangeh Comgles,
FORM A Opp. V& Hospéted, ERshridge, .
PUBLIC ANNOUNCEMENT Ahmedabad — J80006. Regional Recovery Office : G-1/A, ITC Building, Majura Gale Crossing,

Ring Road, Surat, Pin Code - 395 002. Phone: 0261-2460172/74
Registered Office : TJSB House, Plot No. B5, Road No. 2,
Wagle Industnal Estate, Thane (West) - 400 604, Ph.; 022-2587 8500

PUBLIC AUCTION

TJSE Sahakan Bank Lid. has initated recovery action against the following defaulted borrowers throwgh the Authorized
Officer of the Bank, appointed under, the Securitisation & Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and the rules made there under has [saued Demand Notlce on 310872018 under section 13(2) of
tha said Act, to Mi's. Venus Diamonds (A proprietary concern through its Proprietor Mr, Vikas Jaikishan Jain] - (Borrower
& Mortgagor) and Mrs. Manik Vikas Jain - (Guarantor) and Mr. Himanshu Manherlal Mehta - (Guarantar),

The Borrower & Mortgagor have nod repaid the amount of Rs.2,72.12,703.65 (Two Crores Sevenly-Two Lakhs Twelve
Thousand Seven Hundred Three and Palse Sizty Five Only) as on 31/08/2018 with further interest from 010852048
mentioned in the said DEMAND NOTICE within stipulated period: hence the Authorized Cfficer has laken thae Physical

{Under Regulation & of the Insolvency and Bankmuptcy Board of India
(Insalvency Resolution Procass tor Cormporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

CORRIGENDUM 'yTJb B SAHAKARI

EA NK LT MULT]- STATE

SHEDULET AR

M/5. SHREE RAJMOTI INDUSTRIES

RAINBOW INFRABUILD PRIVATE LIMITED

Please refer to Auction Motice
published in this Newspaper, dated
09.11.2023, Kindly read the Type
of Possession Motice & Date :
30.09.2023 (Physical) instead of
18.09.2013 (Symbolic).

All ather details remain the same.

Date : 10112023 Awthorized Officer,

RELEVANT PARTICULARS

RABNEOW INFRABUILD FRIVATE LIMITED
R8N0

! RoC-Ahmedanad, Gt

| arrive at a conclusion
not an assumption.

T—— -:r.|'|.:rrn:~ chiic
Dene l:l' oot of l.-".':l'l:ﬂ'lEI.E I}Ebl.l}l
T |-:|-'t:.l anckar which porponaie debior
&5 inporpoeatad o regictaned
4. Conpoerate identiy Mo/ Limied Liabily
idcrtfication Mo, of comarrie dehion
Bckdeess of the registered office and
eyl affice (F ae) of copornate

P pa [

LZ1DGEGAMDPTO0GI361 Inform your opinion with

Registered OMice : Terth Flocr, 1022, Sakar 3, Nr 0k detailed analysis.

Rrsscerves Bank. Oy Tirness of Indss, fekram Roed,

gn

dhir Ahmadabac 20008 Possession of the immovable property on 14.02.2020, mentioned herein below uis 13(4) and Section 14 of the said Act.
.| necivency Commencement dam in | 0911,/2023 Deder Recabed on 10/11/3023) Place : Ahmedabad Union Bank of India I, the undersigned &3 the Authorized Officer of TJSB Sahakarl Bank Ltd., have decided to sell the bedow mentioned propeny
jrespectof coporedebtor . on “A%5 |S WHERE 15 BASIS" without movable assets by inviting Tendars as lad down in prescribed laws
7. | Estimaind datg of ohosune of insohangy | D6 TG 2004
| pestish i o | Name of the
E. | Marne and the regisirtion number of - M. Janak Jagjhan Shah Barrower(s)/Mortgagor(s)/Guarantor(s) & Deseription of Immovable Praperty

tha insabvency perkeesional aCIing 85
| r!.lﬂi:r e dian LTL*FEH:.'M_I

5, fcderss and oamal of the infenm
FeEsOlUTon profesairal, &8 negisieend
vt the Boar

L Aok and amall 1n ba usad for
comaapadndona wilh e il

BEVTPAD AP-FORE G202 2023 LA0ES Cutstanding Amount.

1. /s, Venut Diamonds i
|A proprietary concern through its proprietor
Mr. Vikas Jalkishan Jaln

o [Borrower & Mortgagor)

The Indian Exprass.,

o s & The Indian EXPRESS

— ETERNA TSR OF CORAGE

&l that plece and parcel r.:rl' the property hearng Office
Mo 40, sdmeasuring S0,0080. 15, 4088 sqmirs. on 4th
ficor together with wndivided proportionate share |n
"Siddha Chambers”

|, Kamdneru Compkez, i Somn Dining Hall, Opp Sales
Ik Incoimse Tae, Agheaim Road, Ahmedabad 330000

 Emaic prvsyanalshabiigmai com
F01L Mamcers) Compkey, N Tean Diring Hal, Opp Saies
Irocka Inoores Tae, Asfearm RAoad, Amedabad 330000

underneath land of construction on

_-'r':-nur.r-pn:frmr:rﬂ i I:rra:nrp.'?lrb:.“nflﬂ:i.lﬂgn'-._ﬂl.-:rm 1 i T
Djistintraiimndine [ \Sisar VISHAL BEARINGS LIMITED e sty el st i,
| (=} L IT§, Ll ] i 3 i, |a

i bibarstous it {EI N ng.l EDGJ 1 gg 1 FLED.I Eunﬁ} = [marantor) Street Area, Surat, Stand 0 the name ol Vikash Jalishan
saction 21, pecamaned by the ivedm = - :
| s oy profisssicrod . Reqgd. Office : Survey No. 22/1, Plot No.1, Shapar Main Road, Shapar (Veraval), Rajkot, Jain

S et e oo § e e g y p par ( ), Raj 3. Mr, Himanshu Manherial Mehta

iferniifiog 10 Bl as Aulhonse wie [BUarantor)
Arpresematne of credions in o dass
(Thies: naires for each class)

TA] ) bl Forrns 2
(| Detmbs of austhonzed representaines
g Fealalhe 5o

Gujarat-360002, India Tel. : +91 2827-252273
Email : legal@vishalbearings.com Website : www vishalbearings.com

i, All that piece and parcel of the property bearing Office
Mo, 201, Super Built up area 485,22 sq.Ms & Office No, 202,
Super Bullt wp area 450,00 sqfts on 2nd Floor together

(Gujarat Recovery Dept.)
Loan Account No.162 /CCR/D3

| '-:ai Rkl Frrss are iva ek or
ey b govingeryhomey tiosndaacks o can b
redpieshed on P s n Bowirira Uk BeT L oo
bl ML

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE

with undlvided proportlonate share in underneath land of
City

* Suprswa " constructed on the property bearing

SECOND QUARTER & HALF YEARLY ENDED 30th SEPTEMBER 2023

Outstanding Dues as on 31.10.2023 of Rs.

Thep iy B i i

Notice is hereby given that the Mational Company Law Tribunal has ardered the 5,72,04,897.33/- Plus interest thereon and Survey MNondh Mos, 1378/, 137&/B and 1377 Part of
e R ey e (Re. In Lakh) actual charges. Ward No.6, situated at Mahidharpura, Thabha Sheri area,
Tha creditors of Rainbow Infrabulld Private Limited, are heraby called upan to submit their . Surat, stand in the name of Vikash Jaikishan Jain
ciaims with proof on or before 24,11/ 2023 to the inesim resciution professional &t the Sr. Particulars Quarter | Quarter | Quarter | HalfYear | HalfYear | Year
addrass mentioned against entry No. 10, No. Ended Ended Ended Ended Endad Ended | Place of Auction: —
The: finpncial creditors shall submit thes claims with proaf by cectronic means anty, A1 other . : i ;
sxaltE 5 Faip AT i cledkes vt Derso T pMimcis; B Dovet o B ety 1BGria. 30/09/2023 | 30/06/2023 | (30/09/2022)| (3010972023 )| (30M06/2022) | (3110312023 Gujarat Regional Office, G-1/A, ITC Building, | i For Office No. 407, &th floor of "Siddha Chambers®, - Rs.
Afinancial creditor belonging 10 & ciags, as listed against the entry No. 12, shall indicate its = ; " Majura Gate Crossing, Aing Road, Surat, Pin 11,34,000.00
chaice of authorized representative fram ameng the three inselvency professionals lsted (Unaudited| | (Unaudsted) | (Unaudited) | (Unaudited) | (Unaudited) Iﬁuﬂtﬂd] Code - 395 002
Against entry Mo 1310 act as suthori zed representative of the class in Farm Ch . . ii. For Office No.201 B 202, 2nd floor, "Suprswa * - Rs.
Submission of talse or misleading procts of claim shall attract panalties, 1 | Total income from operations | 2878.75 | 282223 | 3026.46 | 5700.98 | 5432.13|11555.83 26,73,000.00 ’ J
Date : 2023 Janak Jagjivan Shah ’ e
Dot - 10/03 e oo SRR B 2 |Net Profit before tax (PBT) 4358 | 15331 | 20325| 196.89 80.95| 1088.22 D Amount
in the matter of Rainbow Infrabuild Private Limited :
|1/ IPA-D01/IP-P-02626/2022-2023,/ 14085 3 |Net Profit after tax (PAT) 31.75 12.77 147.01 144 .52 59.23| B801.49 i, For Office No. 407, 4th floor of “Siddha Chambers®, - Rs.
AFA Valed Till; 19/ 0572024 ; 1,13,400.0:0
bty =
4 | Total other Comprehensive 5213 | 14268 | 17252 | 194.81 51.26| 788.08 ii. For Office No.201 & 202, 2nd floor, "Suprswa®, - Rs.
Income, net of Income tax 2,67,300.00
Baid : s R, S P
5 |Paid up Equity Share Capita 1079.10 |1079.10 | 1079.10 | 1079.10 | 1079.10| 1079.10 S SO X SV 18/11/2023 betwaen
Is your opinion yours? . AR LN Ta SO0
6 |Reserves 245110 | 239897 | 151947 | 245110 | 151947 2256.29 Date and Time of Auction 28/11/2023 at 12:00 P.M.
uma oy s bk in g Terms & conditions : -
I‘y‘:;_"‘: "H‘::ﬁ::'f'ﬂ_m i T EHI‘I"HI'IQ Per Share 1. The affer to be submitled in a sealed envelope super soribed, "Offer for purchase of Immovable property of for Office No.
ke T |.F ace Value Rs. 10/- each) 407, 4th fleor of “Siddha Chambers" andior for Dffice Mo 201 & 202, 2nd floer, “Suprswa®, and bang/send the said offer
unt S Eruth o Nt sealed cover envelope at the above-mentionad venue on or before 27711/2023 before 5.00 F.M. by the pro tive bidder &
. : ic (R p ¥ e prosped
:-;:: :;:.ﬁ::;:l::. g{ gﬂj!&ﬁ ':;5] ) g :E Il g% jl Eg : E} g ig ; gg EMD amount 1o be transfer by DIVPay Order!/RTGS Lo Account No 001995200000004 Mame of Gujaral Regional Office
i L G T TR S ! ' ' IFSC Code TJSB0000001 in favour of TJ5SB Sahakarl Bank Lid., payable at Surat on or before 2711112023 before 5:00
B O A BT B R PM.
Notes 2. Offers sorecelved by the undarsigned will ke opened and consldered on 28M11/2023 at the sbovernentionead venue &t 12.00 PM.
B'ﬂ":_; r:I:- 'f':l_'p_:::"::_'m - 1) The above Unaudited Financial Results have been reviewed by the "!""-:'d't Committee and 1. The undersigned reservas his right te accept or reject any offer andirmodilied 1o cancel and/or poslpons the Auction,
(v ity i yinsalinelt s e approved by the Board of Directors at its meeting held on 11th November 2023, The statutory 4. The Undersigned hireby infarms o the Barrower! Morgagor's, andior kegal hiirs, Legal represantafive]s) (whether known ar
h_ 1//\ auditors of the company have carmied out limited review of the financial results for the quarner ended unkrownl, execdarns), adminisirators), sucoessars) and assgnis] of the respective Bomowers)l Morasgors) (since
"".m‘l‘_‘;f':""m I 30th Seplember 2023 and the above Financial Resulls are also available on our websile deceased) or absconding, a5 the case may be, 0 pay entire dues withan 15 days  from the date of the nolice; ofbereise
WA -.r|5ha|h-ear|r1:_;5 oM and siock ax change wabsile waww. Dssingia, com Autharized oficer shall proceed 1o el the secured assel menlioned hergin above in acoordance with 1he Rule 8{5) of Security
R e e 2) The Above Unaudited Financial Results have been prepared in accordance with the applicable Interest (Enforcement] Rules, 2002.
Nows :II;,....;_. “'.1:. ::'- S a indian .m:::.mmtlng Siandards as prescribed ws. 133 of the I:{!'FI'IIIE-I'IIEE Act. 2013 read with rule 3 of S Allor any such person|s) having any shane, fight, lille, benedil, inleresl, claim, or dermand in rEﬁpﬁat::Hl'rF: Said properly o boany
the Companies (ndian Accounting Siandards) Rules, 2015 as amended and other rocognized || | br brel by way ofsele akient. sxctar, e, o, sl s, o hare maiennc,lre, ot
I . i | i - . 104, . a1, L& W umbr
Pl VourDation gE.E.S{:lL.Iﬂ'lIFﬁJ:;chlI:EE and po :EIEEAI;_T;EEIIEF: HFIP:IDEEIE c ' i t atherwise are reguested to Inbmate to the undersigned nowriting &t the sddress mentioned bedow of any such claim
l §HENTIGE MRPOrING B3 parn oK SPPCEENG = : c_!'mpanl-" CPEITIRS OTNY M ONG 38gren accormpanied with all necessary and supporting Socurnents withan 7 days from the date of publication hereof, falling which
o W | iLeManufacturing and selling of Bearing Rollers and allied activities

v P v Freiefges

ce o

financialexp.epapr.in

For, VISHAL BEARINGS LIMITED

DIN: 00247364

e @

oL BN

6.

Date

transaction shall be completed without referance to such claim, and any such person shall be desmed to have walved of his
rights and the sama shall not be bindng on TJSEB Sahakard Bank Lid.

Tender forms along with the tesms and conditions sheet will be separately available with office of Authorized Officer at the cost

of Rs. 100J- Plus Rs. 18/- GST Total Rs. 118/- ({Contact Mo B820261554/9904212397).

: 10/M11/2023

Place : SURAT

Date - 11™ November, 2023 sSD/- 7. Thesfuction will be finalized by the bank only. The bank does not authonze any olher persan or agency lor the said auction.
This Publication is also 15 days” notice to the BorrowariMorigagor!
& The Indian EXPRESS DIVYESHKUMAR CHANGELA Guarantors of the above said loan sccounts.
Place : SHAPAR, RAJKOT DIRECTOR

Authorized Officer Under SARFAES| ACT, 2002
For & on behalf of TJSB Sahakari Bank Ltd.

@

. Ahmedabad
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DIN : 00077767

AROMA ENTERPRISES (INDIA) LIMITED

Reg Off : 88, Ajanta Commercial Center Nr. Income Tax Circle, Ashram Road Ahmedabad -380009
CIN : L51909G]1994PLC021482

Phone : 079-27540175 E-mail Id: compliance.mgc@gmail.com
website : www.aromaenterprises.in

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR QUARTER-1I & HALF YEAR OF FINANCIAL YEAR 2023-2024 ENDED

Baixlez adld addlui ON 30TH SEPTEMBER, 2023 (Rs. In Lakhs Except EPS data)
LA Gl AR HELUEHL :.:;:Zr E)E::::r P——
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Aot sA e ue, s annualised
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Notes:

management

Place : Ahmedabad

Date : 10-11-2023

1 The above s an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation
33 of SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results|
are available on the website of the stock exchange. website www.bsei

2 Inline with Ind As - 108 operating segments and basis of the review of operations being done by the senior Management,
the operations of the group fall under Enterprise Segment which is considered to be the only reportable segment by the|

india.com.

BY ORDER OF THE BOARD

Mr. Snehal Patel
Managing Director
DIN : 03097321

GLOBE TEXTILES (INDIA) LIMITED

(CIN: L65910GJ1995PLC027673)
( Regd. Office:Plot No. 38 to 41, Ahmedabad Apparel Park, GIDC Khokhra, Ahmedabad, Gujarat - 380008 )
E-mail id: cs@globetextiles.net | website: www.globetextiles.net « Contact No: 0091-79-22931881 to 1885

Extract of Unaudited Financial Results for the quarter and half year ended on September 30, 2023

(Rs. In Lakhs) Except EPS and Face Value of Share)

Quarter ended on Half year ended on Quarter ended on
Particulars 30.09.2023 30.09.2023 30.09.2022

Total income from operations 10611.47 23510.20 10025.85

Net Profit/ (Loss) for the period (before Tax, Exceptional and/or Extraordinary

items) 171.13 354.48 210.76

Net Profit / (Loss) for the period before tax (after Exceptional and/or

Extraordinary items) 17113 35448 210.76

Net Profit/ (Loss) for the period after tax (after Exceptional and/or

Extraordinary items) 134.57 280.88 165.76

Total Comprehensive Income for the period [Comprising Profit / (Loss) for the

period (after tax) and Other Comprehensive Income (after tax)] 13871 289.16 173.26

Equity Share Capital 3022.83 3022.83 3022.83

Other Equity (Excluding Reserve)

Earnings Per Share (of Rs.2/- each) (for continuing and discontinuing

operations)

Basic* 0.09 0.19 0.11

Diluted* 0.09 0.19 0.11

*EPS is not annualised for the quarterly results.
Notes:

1. The financial results for the quarter and half year ended on September 30, 2023 have been reviewed by the Audit Committee on November 11, 2023,
thereafter approved and taken on record by the Board of Directors. The Statutory Auditors of the Company have conducted a "Limited Review of the
above Financial Results for the quarter ended September 30, 2023.

2 The above is an extract of the detalled format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing

Date: 11/11/2023

2015, The full format of the Quarterly Financial Results are available on the the website of the Company
(www. g\onetextnes net) and on the website of NSE Ltd (www.nseindia.com).

For, GLOBE TEXTILES (INDIA) LIMITED
Sd/-

Bhavik Suryakant Parikh
(Managing Director)
(DIN: 00038223)




